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carly as possible.

Irregularities in Department of Youth
Affairs and Sports, particularly in Indira
Gandhi Indoor Stadium
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THE VICE-CHAIRMAN

NARAYANASAMY): The
adjourned for lunch till 2.35 P.M.

(SHRI V.
House ia

The House then adjourned for
lunch mt thirty-seven minutes
pott one of me dosk.

The House reassembled after lunch at
forty-four minutes past two of the dosk,
[The Vice-Chairman  (Shrt

Pachouri) in the Chair.]
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THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF): Mr. Vice-
Chairman, Sir, I aa grateful to you for giving
me this opportunity. Sir, the Standing
Committee of Parliament on the Railways has
brought out a report on the demand for Grants
after a detailed study. I am gratuful to them for
their valuable suggestions. However, oa
certain basic issues, I would like to clarify the
stand taken by the Government. The
Committee has considered it obligatory on the
part of the Railways to develop an all-India
transport system and a railway network
throughout the length aad i breadth of the
country including the ' inaccessible tribal
areas. For this purpose they have
recommended that the Railways should
undertake a study sou moto to identify
backward and tribal areas and prepare plant
for their development as part of an important
social obligation. Railways are not the only
means of transport. Roads are also another
important means in this respect. As such, an
overall view of the transport infrastructure has
to be taken by the Planning Commission for
better integration and coordination with
overall planning for development of areas.
The role which the Committee wants the
Railways to play it more or leu being served.
This would be evident from the fact that
during the last two decades, the Railways
have constructed 2200 kilometres of railway
lines in the backward and tribal areas. In
addition to this, the Railways have also
surveys for 74 lines totalling 7280 kilometres
at the instance of the State Governments,
other Ministries and representatives of people,
during the last two decades. But, construction
of such projects could not be undertaken for
want of funds. As regards freezing of ongoing
new line projects, the

' basic reason which forces the Railways to
freeze certain projects is the acute
I resource constraint. This would be
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C.K. JAFFER SHARIEF): Mr. Vice-
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me this opportunity. Sir, the Standing
Committee of Parliament on the Railways has
brought out a report on the demand for Grants
after a detailed study. I am gratuful to them for
their valuable suggestions. However, oa
certain basic issues, I would like to clarify the
stand taken by the Government. The
Committee has considered it obligatory on the
part of the Railways to develop an all-India
transport system and a railway network
throughout the length aad i breadth of the
country including the ' inaccessible tribal
areas. For this purpose they have
recommended that the Railways should
undertake a study sou moto to identify
backward and tribal areas and prepare plant
for their development as part of an important
social obligation. Railways are not the only
means of transport. Roads are also another
important means in this respect. As such, an
overall view of the transport infrastructure has
to be taken by the Planning Commission for
better integration and coordination with
overall planning for development of areas.
The role which the Committee wants the
Railways to play it more or leu being served.
This would be evident from the fact that
during the last two decades, the Railways
have constructed 2200 kilometres of railway
lines in the backward and tribal areas. In
addition to this, the Railways have also
surveys for 74 lines totalling 7280 kilometres
at the instance of the State Governments,
other Ministries and representatives of people,
during the last two decades. But, construction
of such projects could not be undertaken for
want of funds. As regards freezing of ongoing
new line projects, the

' basic reason which forces the Railways to
freeze certain projects is the acute
I resource constraint. This would be
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evident from the fact that the shelf of
existing sanctioned projects for
construction of new lines 1is around
Rs. 4500 crores, whereas the budgetary
assistance made available to the Railways
is in the region of Rs. 200 crores. The
Committee has said that freezing of
ongoing projects can be justified only
when there it acuta ana mat aonstraint
and there b » way cut. 1 totally agree
with the Standing Committee's views in
this respect. The Railway Reforms
Committee had clearly, said that a review
should be done by the' Railways and it
should freeze those lines which do not
serve any specific purpose and are hot
required for movement of traffic untill
other high-priority projects are
completed. The Railways have
consistently been following these
guidelines and in this context the
Standing Committee's proposal, either to
lay down a creteria for freezing projects
or a joint review with the Planning
Commission, would not serve any useful
purpose. However, during the past year,
the reviews in this context had been done
by the Ministry of Railways and the

following projects were defrozen:
Eklakhi-Balurghat and Kapadvanj-
Madasa. The Standing Committee has
recommended setting up of a high-
powered Committee comprising
representatives  from the Ministry of

Railways, the Planning Commission, the
Ministry of Finance and representative of
the people and the State Governments,
to decide wupon taking up new-line
projects. I would like to emphasize here

that the present procedure for taking up new-
line projects also fulfills what the Standing
Committee had proposed. The Ministry of
Railways, the Planning Commission and the
Ministry of Finance, as well as the Ministry
of Programme Implementation are involved
before new-line projects costing more than
Rs. SO crores are cleared.

The Committee have commented that the
construction of new lines appears to be a low
priority item in the Railways'
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Investment Plan and have stated that the
target for 1995-96 is as low as 17 kms. I am
afraid that this target of 17 kms. for 1995-96
has been quoted totally out of context
whereas the actual length of new lines to be
opened during 1995-% it as high as 697 kms.
which was conveyed to them and which I
would like to elaborate for the convenience
of the Members of this House. The target for
1994-95 as fixed was 155 kms. and for 1995-
96 it was projected as 165 kms. Funds were
provided accordingly. However, in 1994-

95, the Railways could open 80 kms of
new line for reasons beyond their control.
While work has largely been completed
on all the remaining lines targeted for
1994-95, due to unexpected problems in
tunnel No. 23 on Koraput-Raygada line,
the National Highway diversion on Beas-
Goindwal line and the portion under
agitation  on  Laxmikantpur-Namkhana
line, the commissioning of these lines has
been shifted to the first quarter of 1995-

96. During 1995-96, the original target
was 165 kms. The lines targeted for
completion were: (a) Angul-Maneswar of
Talcher-Sambalpur Brie. (139 kms), (b)
Jugighopa-Goalpara of Johighopa-
Guwahati  line (17 kms), and (c)
Nischintpur-Kakdweep of = Laxmikantpur-
Namkhana (9 km). Due to reduced
outlay, the funds required for completing
items (a) and (c) above could not be
provided in 1995-96. As such, the target
had to be reduced to 17 kms comprising
item (b) above. However, we will be
completing 697 kms including the
slippage of 1994-95. The following new
railway lines will be completed in 1995-
96: (a) Jogighopa-Goalpara (17 kms), (b)
Laxmipur-Raygada of Koraput-Raygada
line (102 kms), (c¢) Karanjah-Nischintpur
of Lakshmikantapur-Namkhana line (8
kms), (d) Beas-Goindwal (27 kms) and
() Veer-Udipi  section of Konkan
Railway (543 kms.).

Regarding gauge conversion, I am glad to
find that the Standing Committee have
favoured achieving the objective of having a
unigauge system for the country
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as a whole, but hive pieierred this
opinion with a proviso that this objective
should be achieved without creating
infrastructure imbalances as at present.
The Committee have also mentioned
about the sudden shift in the policy of
gauge conversion during the VIII Plan
"-w period. I would like once again to take
\into confidence the Members of this
House regarding the context under which
the Railways made unigauge project as an
important thrust area beginning from

1992-93 onwards.

When the metre .gauge lines were planned
in this country, commencing from the second
half of the 19th century, they had a certain
relevance and objectives to be achieved. But
over a period of time, their relavance got
iiluted. Though on 1.4.1992, the metre

~auge constituted 38% of the total Hlometrage
of the Indian Railways system, it carried only
9% of freight traffic and 16% of passenger
traffic. The system was a liability for the
Indian Railways as the operating ratio for the
metre gauge system was 171% as against
81% for broad gauge. This meant that the loss
on metre gauge system had to be subsidised
from the profit on broad gauge and thereby
making the user pay more. Inherent delays,
damages and deficiencies, etc., to
consignments at the break of gauge points
also made rail haulage comparatively
uncompetitive vis-

“M-vis the road sector.

* Further, a lack of investments in the metre
gauge system had made it a low productivity
system, which can be gauged from the fact
that 5,000 Kms. of track and 30% of coaches
and 20% of wagon on the MG system had
become overdue for replacement. While the
metre gauge was a liability for the Railways,
the areas served by it remained backward and
no

"major industry on investor was ready or willing
to invest in such areas because of higher cost
of  haulage, delays and  damages
intranshipment which made such investment
unviable.

[9 MAY 1995]
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The declining budgetary support during
- the VII and VIII Plans meant that very
little money was available for system
expansion and had we continued with the
same policy, the lack of transport
capacity of Indian Railways would have
definitely come in the way of increased
industrial activity in the oountry which is
taking place as a result of the process of

economic liberalisation «f our
Government. While on the one hand,
system expansion would have suffered,
on the other hand, the available
resources would have gone inte sustaining
the metre gauge system at its low-
productivity  levels.  Thus, a  very

innovative way of coming out of this bad
situation ~ was  found, basically, by
diverting fund* meant for metre gauge
system for doing conversion of certain
MG routes which would add to the
capacity of the system. Thus, the twin
objective of increasing the capacity of the
system and improving its efficiency at the

same time 1is being achieved by the
unigauge project. Several new North-
South and East-West -routes, besides

those in the N.E. Region, have become
available or would become available. For
example, Kandla-Bhatinda, Delhi-
Ahmedabad. Bombay-Miraj-Hubli,
Madras-Tuticorin, Secunderabad-Purna
Khandwa-Ajmer, Guntakal-Gunter.
Hospet-Vasco da Game, Muzaffarpur-
Raxaul. etc.

The need for providing adequate funds for
this project during the last three years would
be appreciated by the hon. Members on the
logic that there is an over riding need to
complete the gauge conversion of the route
once it is broken up so that the inconvenience
to our users is minimised and the Railways
start getting the benefit on their investment at
the earliest. The response which this
programme has generated among our users
and the nation as a whole has been
overwhelming and far outweighs the
marginal inconveniences it may have caused
in the process of beint, achieved.
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The wholehearted support the programme hat
received from all concerned at well at from the
hon. Members of this House it an indicator of
itt usefulness and J am sure, the Members of
this House* will join me in conveying our
appreciation for the excellent work done by the
Railway administration and all concerned in
this ' regard and inachieving a gauge
conversion of nearly 4,800 kmt. during the last
three years.

Sir, I will now come to another important
aspect in which Members of the Left Front,
particularly from West Bengal, are interested.

Sir, there has been a lot of uninformed
criticism about the policy of the Railways in
respect of procurement of wagons. The
planning for acquisition of wagons it a need-
based exercise which takes into account the
transport output required to be produced and
the efficiency of utilisation. The system is
visualised to function more or lest on a
uniform loading pattern with marginal
seasonal surges. In case the peaking it very
distinct in the range of 15% or to, the system
cannot take it. If 15% peaking were to be
provided for on 1993-94 performance, it
would require an extra expenditure of Rs. 300
croret for additional wagons and,
correspondingly, Rs. 110 crores for
additional locomotives.

In addition, this will require commensurate
facilities for maintenance including staff
which meant additional investment in
workshops and sheds, etc. This also will
require substantial investment in line
capacity and terminal capacity. This capacity
would remain underutilised for a larger part
of the year. However, the Railways would
plan procurement of wagon* in tush a
manner so that, the additional wagons
acquired every year become available during
the peak season. In this respect, under the
"own your wagon scheme", more than 4,000
wagons have been ordered and another 6.000
to 7,000 waaont are likelv
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to be ordered which would augment fleet of
wagons to lift the peak-tm traffic. [ am
sure, the Members from West bengal and
Bihar would be able to appreciate it.
..(Interruptions)....

SHRI MD. SALIM (West Bengal): Sir, the
meeting which took place about p
procurement of wagons, set tome norms and
within two days they changed it. I want to
know whether you will procure wagaons
from private parties or open tenders or the
Wagon India Limited. So, please throw some
light on it. ... {Interruptions)...

SHRI DIPANKAR MUKHERJEE (West
Bengal): Just listen to the question which
relates to the report from the Ministry of
Coal. The Ministry of Coal had informed in
writing that they ' "I shortage of wagons. On
fertilizers, 1 Oa show you Preat cuttings. The
fertilizer and cement industries are
onmplainmg about wagons. It it to because
you have no money and that it why you are
not procuring wagons or wagons are not
required? Would you kindly clarify tint
fundamental question?

SHRI CK. JAFFER  SHARIFE:
Please bear with me Sir, the wagon
requirement it mostly un the coal sector.
Fortunately, I have served both in the
Ministry of Coal and the Railways. I
know about both the sides. Generally,
coal is produced during winter sea' '
Coal can't be produced, cant be kept In
the pitheads in summer because of fige
and it is difficult to produce coal during
monsoon. Therefore, it is produced only
during winter, i.e. the peak season and
the load it very heavy. Unfortunately,
this year, early winter, the coal sector did
not produce. Had they produced, infact,
the situation would have been different. I
had personally, day and night, monitored
the stock position in the power houses. Jf
there is no power, if the power houses
do not produce electricity
...(Interruptions)....

THE VICE-CHAIRMAN (SHRI SURESH
PACHOURI): Please, don't
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interrupt. Let him
...(Interruptions)....

SHRI MD. SALIM: Kindly permit me.
During the winter season, inresponse to a
Question in this House, the Coal Minister,
your colleauge, answered that during
November to march this year, 1994-95, they
had not got the required number of wagons
against their indent.

SHRI C.K. JAFFER SHARIEF: That is
what I was telling you. The winter does not
start in November. November is the peak
winter.. Winter starts from September
onwards itself. So, ...(Interruptions).... If
you continue to interrupt me, then the flow
of thoughts will go.

THE VICE-CHAIRMAN (SHRI
SURESH PACHOURI): Let him
continue.

SHRI C.K. JAFFER SHARIEF: Please
bear with me. I am not hiding any fact. If
there is something which I should conceal
from you, then I will conceal it. Let me
apprise you. ...(Interruptions)....

THE  VICE-CHAIRMAN  (SHRI
SURESH PACHOURI): No
interruptions, please.

SHRI JIBON ROY (West Bengal):
You should supply wagons to the
Ministry of Steel also ...(Interruptions)....

SHRI C.K. JAFFER SHARIEF: Sir, the
problem was that in the early winter, the coal
sector did not produce. Infact, if I had not
taken adequate care to coordinate between
all the three sectors, my friend, the Power
Minister is sitting here, he would tell about
the position of the power houses, it will
tell upon the entire economic growth and
you can't expect any agricultural production
or industrial production, let alone other
things. So, it will reflect on the entire
economic sector. Therefore, Sir, I
personally monitored it. There was half-a-
day's coal, there was one day's coal, there
was two day's coal, now we have built it up
to eight to ten day's coal in the power
houses. ... (Interruptions)....

speak
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SHRI DIPANKAR MUKHERIJEE:
What about fetilizers?

SHRI C.K. JAFFER .SHARIEF: That is
what I am saying. Regarding fertilizers, etc.,
you should also understand the other
point. The Railways always lived on the
core sector. Now, the pattern of traffic has
also changed. Earlier, we used to carry a lot
of foodgrains from North to South. Now, it
is not required. Tamil Nadu and Andhra
take care of the South.

Earlier we used to carry more cement
from the South to the North. Now that is
not the situation. So, the traffic pattern
also has changed and the lead has come.
In a way, that is a loss to the railways.
So, it is not a question of not giving
orders to the wagon industry. I had very
clearly suggested last year itself when
there was this hue and cry when in our
own coach production units — ICF at
Madras, RCF at Kapurthala and BEML
at Bangalore in my own constituency—
the industrial labour had taken out a
procession, that I am not sympathising
with them, whereas I have gone out of
the way to help them. Sir, I must tell you
today, and I ask the Members who are
the policy-makers, that they should
decide. You cannot go on saying
everything in the same breath. On the
one side, you say, "Do not touch fare
and freight. You want to be very popular
with the people." On the other side, you
say, "We want lines, we want trains."
You also say, There should be
electrification." Again you say, "We want
more wagons because all things are
dependent on railways."
...(Interruptions)....  You cannot have
everything at a time. (Interruptions) That is
what exactly we are doing. Then you must
agree to this. ...(Interruptions)....

THE  VICE-CHAIRMAN  (SHRI
SURESH PACHOURI): Please do not
interrupt. Please listen to his reply. After that
you can ask. ...(Interruptions).... If you
interrupt like this, nothing would go on
record. Yes, Mr. Minister.
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SHRI C.K. JAFFER SHARIEF: Sir, I
would humbly submit that it is not a question
of the Minister. All right, we all belong to
some political parties; You can defeat me;
you can argue my points and all that. But, in
the process, let us not defeat ourselves. It is in
the interest of development of the country; it
is the progress of the country; it is the
prosperity of the country. Without making
any profits you cannot keep any system alive.
Let us be very sure about it. Infact, everybody
says this. You know it and we also know it.
Since we are going in for elections we must
keep up the pace of development and, at the
same time, we should not burden the people.
Sir, we have taken a very rational rate of 7%.
Somebody said, 7% is going to cause
inflation. I would ask, let them draw the line.
Let us remain at the zero per cent rate. Them
do not ask anything. We cannot go on talking
both ways. We have to draw a line. After all,
people also under-stand it. Talking* on party-
lines is a different issue. Now you have the
television here. People watch as to what are
we talking. There are people who are
innocently swayed by these and there are also
people who think. It is, therefore,
...(Interruptions).... Sir, 1 am assuring the
Members of the Left Front that they should
not have any anxiety. I am equally concerned
about the" industrial labour, that we must
protect their interests. I have told the wagon
industry ... (Interruptions)....

SHRI JIBON ROY (West Bengal): Sir, if
you permit me for one minute...

THE VICE-CHAIRMAN (SHRI SURESH
PACHOURI): Only one
minute.

SHRI JIBON ROY: The Steel Authority of
India Limited, in consultation with the
RaUway Ministry, invested Rs. 153 crores in
modernising the Wheel and Axle Plant af
Durgapur. The Railways are supposed to give
orders to the Durgapur Steel' Plant for
their
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Wheel and Axle Plant. Now they are saying,
"It is market economy, you cannot expect that
orders whould be given to the Durgapur Steel
Plant." But, Rs. 153 crores have been
invested. Is this the way you are doing? ...
(Interruptions)....

SHRI DIPANKAR MUKHERIJEE (West
Bengal): Sir, only one point
...(Interruptions).... It is not only the Left
Front and West Bengal. If the wagon industry
collapses, it is not only for West Bengal, it is
a national loss so far as the Government of
India is concerned.

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIFE) Sir, the argument
is like tailor's shop, whether I have
...(Interruptions)....

SHRI JIBON ROY: What is the
ackage? ...(Interruptions).... This is the subject

..(Interruptions).... This is the I question.

THE VICE-CHAIRMAN (SHRI SURESH
PACHOURI): No further question, please.
You have already asked. Nothing will go on
record. Yes,

Mr. Minister.

SHRI C.K. JAFFER SHARIEF: Sir, I have
categorically assured that we will protect the
interests of the wagon industry. What I was
trying to tell is that the wagon industry should
also think of certain areas of diversification;
they must. Somehow, if I do "not place orders
...(Interruptions).... wagons, they must also
think of somehting else. I have told our
Railwway production unit themselves, our
own manufacturing units, "You go and get
something else." And they have got it. If
people do not want to go to the market to find
out the things of diversification, if they expect
that they are dependent on the Railways and
the Railways should keep on investing money,
Yes, I will certaintly yield. With the
enlargement of the network, our requirement
is going to be more and where will be go? We
will go to the same wagon  industry. We
will not go
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elsewhere. There u no question of
..(Interruptions).... Pleae bear with me
Now, my friend made point saying that

the Durgapur Plant has been modernisd and it
has increased its capacity. Good. We were
importing. Our indigenous Durce is Durgapur
and the Wheel and Xxel Plant at Bangalore.

SHRIJIBON ROY: A...(Interruption)...

THE VICEvCHAIRMAN (SHRI
SURESH PACHOURI): Mr. Roy, no, let him
complete.

SHRI C.K. JAFFER SHARIEF: 1 am saying
what you are syaing; I am saying the
samcthing. Modernisation and expansion
certainly help. We will not import, we will buy
from here. Sir, oday, I must tell you one more
thing. tVith the liberalisation policy and the
way the third world countries are coming up, I
have been telling my administration, and I am
happy to tell you today in the House,—let us all
think above India or India's technological
adavancement  or  India's experience,
particularly in the railway sector, which one of
the largest sectors, the third world countries are
looking at us thinking that we will be able to go
and help them in their development. This is
where 1 need more of technological
upgradation, more or modernisation, more of
building of our -scapacity so that not only we
use them for Wrselves but even export to help
the other countries. In fact, the Central Asian
countries— the other day the Iranian President
came here; they want us from here to go to
Afganistan, then to Iran and then to Central
Asia. They do not want to go to Europe, they
want to come here. That is why we are trying...

SHRI JAGESH DESAI
(Maharashtra): If there are no orders, “how are
you going to revive them? ...(Interruptions) If
they are made to die, how arc you going to
revive them? That is a very laudable
objective...(Interruptions)...
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SHRI C.XK. JAFFER  SHARIEF:
Permit me to raise that .......... (Interruptions)

SHRI GURUDAS DAS GUPTA:
(West Bengal): We are not discussing the
Economic Policy; that we shall do during the

discussion on Budget. We are
discussing a specific decision of the
Government, either to increase or to

decrease or to maintain at the same
strenght the order that they are likely to place
for wagons with nationalised and private
sector of the country. My point is very simple:
Would you kindly spell out the volume of
order that the Railway Board is likely to
place for these wagons? You speak in terms of
that. You speak concretely. Philosophy is the
philosopher; but the Ministers are to apply
their mind to implement the policies of
the Government. We are discussing that. Let
us know from the Minister as to what the
volume of order for wgons is which they arc
likely to place with the nationalised sector and
the private sector for the year 1995-96. That is
all.

SHRI C.XK. JAFFER SHARIEF: Sir, I
am very much surprised by the argument
of my esteemed friend Shri Gurudas Das
Gupta. Let us go through all the debates.
When they are not confining to what they
have said, <hen why should they ask me
to confine? After all, when you stretch a
little bit to create an impression, one has
to jusfity the argument. I am not a
philosopher to make any philosophic
speech. I am only justifying that, that is
all, nothing more than that. For his
benefit, I have already said about the
orders we are placing, not only under
Own Your Wagon Scheme but even from
the railway side. Sir, coming to RCC
recommendations to the Government, the
Railway Convention
Commi ttee.... (Interruptions)

SHRI GURUDAS DAS GUPTA: What is
the volume?

SHRI C.K. JAFFER SHARIEF: I have
already said it.
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SHRI GURUDS DAS GUPTA: What is
that?

THE  VICE-CHAIRMAN  (SHRI
SURESH PACHOURI): He is trying to
explain, let him reply.

SHRI GURUDAS DAS GUPTA;
Thousands of workers are affected.
Therefore 1 would like to know what the
order is.

SHRI CK. JAFFER SHARIEF: You
were not there. I am repeating it for your
record.

SHRI DIPANKAR MUKHERIJEE: I
had written a letter to you.

SHRI C.K. JAFFER SHARIEF:
Railways have planned for procurement of
wagons in such a manner as the additonal
wagons acuired become available during
the peak season. In this respect, the Own
Your Wagon Scheme under which more
than 4,000 wagons have been ordered and
another 6 to 7,000 wagons are also likely to
be ordered, would also augment the fleat
of wagons to lift traffic at its peak. Sir, the
wagon industry is likely to get a workload
of about 24,000 wagons. Railways—12,000,
Own Your Wagon Scheme, the rest.
What more do you want?

SHRI DIPANKAR MUKHERIJEE: I will
tell you. The clarification which I wanted is
that you decided in the Railway Board
Meeting with the wagon builders that 50
per cent of orders would go through
Wagon India Limited and 50 per cent through
open tender.  want to ... (Interruptions)

THE  VICE-CHAIRMAN  (SHRI
SURESH PACHOURI): You may please

seek the clarification after he has finished his
reply. Until and unless you listen to his
reply, how do you come to the conclusion
that he is not going to give a reply to your
question?

SHRI DIPANKAR MUKHERJEE: I am
putting a specific question. It is their paper, it
is not my paper.
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SHRI GURUDAS DAS GUPTA: You
should understand, one lakh employees
of West Bengal belong to private as well
as public service. They are not receiving
salaries because of non-availability or *
orders for wagons from the Railway
Board. <

Jgmeray  (of g wErd): W
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SHRI GURUDAS DAS GUPTA:
Please understand the human misery.

SHRI DIPANKAR MUKHERIJEE: T will
just quote from their papers. My question is
very clear. I have given a latter to him, here it
is. Fifty per cent <*f orders will be routed
through Wago.'* India Limited and fifty per
cent through open tender. This was decided
on the 15th of February. The tender opening
was on the 20th of March. Why is the figure
for open tender ...(Interruptions). This is very
serious. Parliament should know, everyone
should know what you are doing.

SHRI GURUDAS DAS GUPTA: Why
50 per cent for open tender? Our workers are
dying. Hon. Vice-Chairman, our workers
are dying.

SHRI V. NARAYANASAMY. You
cannot tell the Minister to answer all the 7"
questions. r

THE  VICE-CHAIRMAN  (SHRI
SURESH PACHOURI): Please listen
(Interruptions). Not every time when the
Railway Budget is being presented.
Please be seated. Take your seats please.
(Interruptions) First take your seats
please. (Interruptions).

SHRI MD. SALIM: I took part in the
discussion, I raised the point about what * the
Members wanted you categorically replied
quoting from the minutes of the meeting held at
the Railway Board with your officers. Then
after two days, before opening the tender,
you changed the



361  The Resolution Approving [RAJYA SABHA]

Certain Recommendations
Contained in the

quota, you changed the target. You
revised it. You gave the authority to the
Railway Board officers. You are the
Minister. You are bound to reply to
Parliament. Parliament should know what
'is being done behind its back by the
Railway Board. If you want specific
questions we are putting them
~specifically. I have made this point,
quoting the minutes. The letter says that
50 per cent of the wagon procurement
will be channelled through Wagon India
Limited and after the tender is floated.

After tender is floated, you increase the

number, to go to the open market and
procure it from the open market. You are
deliberately doing it. On the one hand,
you are saying 'resource crunch'. We
accept it. You say 'requirement is ttiere'.
We accept it. On the other side,
That are you deciding here? You declare
,» (Interruptions) The Prime Minister
made the point. (Interruptions) What is
the reason? (Interruptions).

THE  VICE-CHAIRMAN  (SHRI
SURESH PACHOURI): You have
already made your point. (Interruptions).

SHRI MD. SALIM: We are not
accusing you. (Interruptions).

THE  VICE-CHAIRMAN  (SHRI
SURESH PACHOURI): No
interruptions, please (Interruptions).

SHRI MD. SALIM: We have nothing
Nagainst You. (Interruptions).

' SHRI C.K. JAFFER SHARIEF: If' they
are prepared to listen to the whole thing, I
can explain. The point is, the interests of
the wagon industry have to be protected.
Wagon India is one part. If we are buying
wagons from outside, they can find fault. As
long as we are buying from the domestic
market — barring Wagon India, what we

procure is through open tender—...
(Interruptions). ..

THE  VICE-CHAIRMAN  (SHRI

SURESH PACHOURI): No.

interruptions, please.
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SHRI C.XK. JAFFER SHARIBF:
Please bear with me. You cannot expect
the whole money to be put in one place.
After all, it is public money. In open
tender, the price would come down. It
would help the exchequer. If Wagon
India also competes with the rest of the
manufacturers, I do not mind. Let them
compete and take the whole order. The
point is, when we distribute certain
percentage, particularly, to protect the
interests of Wagon India, and the rest of
the procurement we make within the
country, from our own manufacturers,
through open tender, in a competitive
manner, we save money.

THE MINISTER OF POWER (SHRI
N.K.P. SALVE): That is the logic.

SHRI C.K. JAFFER SHARIEF: If this
is not going to be done, I do not know
what else should we do. I do not know
why they are making a hue and cry on
this. (Interruptions).

THE  VICE-CHAIRMAN  (SHRI
SURESH PACHOURI): I would request
Members. Let the hon. Minister complete
his reply. (Interruptions) No
interruptions, please (Interruptions)

SHRI P. UPENDRA (Andhra Pradesh):
Mr. Vice-Chairman, I am on a point of
order (Interruptions) They cannot keep
the train at one station by constantly
pulling the chain Wagon procurement is
not the only issue which the hon.
Minister has to answer. A number of
issues have been raised. If necessary,
they can meet him personally and discuss
it with him. They cannot expect the
whole thing to be clarified here.

SHRI V. NARAYANASAMY:
(Pondichary) We have raised a number of
points relating to our constituencies
which the hon. Minister has to answer.
Let the hon. Minister complete his reply
and answer those points.

SHRI CK. JAFFER SHARIEF: Sir,
the Railway Convention Committee have
made certain welcome recommendations
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and I must thank: them for that. I must,
particularly, thank Mr. Upendra for his..

SHRI V. NARAYANASAMY:
Contribution. SHRI GURUDAS DAS
GUPTA: For

his timely intervention.

SHRI C.K. JAFFER SHARIEF: 1 nust
thank him.

Really, I must say that.

SHRI GURUDAS DAS GUPTA: Mr.
Upendra likes to be more helpful to you.

SHRI H. HANUMANTHAPPA (Kar-
nataka): Unlike Mr. Gurudas Das Gupta.
{Interruptions)

SHRI C.K. JAFFER SHARIEF: The
Railway Convention Committee have made
certain welcome recommendations and I
must thank them for that. Railways need not
pay dividend on the capital invested up to
1952. This gives us an annual relief of Rs. 51
crorcs. Taking note of the adverse impact of
the heavy amounts due to the Railways from
the State Electricity Boards, the Committee
have permitted Railways to defer a part of
the dividend payment to the General
Revenues in 1995-96, up to the extent of
such dues outstanding. Besides, they have
recommended setting off Railways' dues
against the future power tariff, bills. Ad-
justments against Central assistance have
also been mentioned. This would be pursued
with the Ministries concerned.

Sir, the demand for .transportation would
go up as there is a tremendous economic
growth in the country as a result of
Government's policy of liberalisation and
economic reforms.

SHRI GURUDAS DAS GUPTA:
Underline the words 'economic reforms'.

SHRI C.K. JAFFER SHARIEF: Unless
the transportation capacity is built up in
advance of the demand, there is a danger of
transport bottlenecks coming in the way of
economic growth. We have kept this
prominently in view while fram-ine the
Railway's Annual Plan, 1995-96,
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which has been fixed at the level ofi.
Rs. 7,500 crores. This is higher than last
year's Plan by nearly Rs. 1,250 crores. But
the budgetary support is at the level of last
year, i.e. Rs. 1,150 crores only. As budgetary
support in percentage terms is declining,
there is a great pressure on the generation of
internal and cxtra-budg ary  resources.
Railways are generating internal resources
of Rs. 4,100 crores and extra-budgetary
resources of Rs. 2,250 crorcs to be raised
by the Indian Railway Finance Corporation
(IRFC). There is a limit to the capacity of
the system to generate internal resources
and also pay for the cost and redemption of
market-borrowed capital. Railways have,
therefore, initiated steps to associate private
enterprise through the "Own Your Wagon"
scheme and "Build-Own-Lcasv Transfer"
scheme to invest in product: '— of wagons
and certain other railway pr<> jeets. The
amount of bonds to be raised | through IRFC
will be reduced to the j extent such
private investment j materializes.

Sir, as mentioned in my Budget!
speech, a number of new line projects j
have been proposed to be taken up in 1995-
96 after necessary approvals arc received.
The Jammu-Udhampur line receives an
allocation of Rs. 50 crores in view of its
national importance. I have j not been
able to make allotments for ! certain
other liens sufficiently to achieve-i their
completion in the current year, but I do hope
that it becomes possible fo enhance the
allocations in the course of the year, in case
the promised additional budgetary support
materializes during the I year.

| There have been demands for defrecz-| ing
the new line works of Godhra-Indore, |
Dewas-Maksi and Howrah-Amta. It has j
now been decided io provide adequate °
funds for these works and recommence j
them.

In pursuance of the unigauge scheme,
which has brought in considerable benefit
to railway operation, convenience to rail-
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way users and development of backward regions,
further new projects have been included in the
Budget. Some of these projects will require the
necessary approvals before being taken up for
execution. Certain projects of gauge conversion
have also been identified under the * "Build-
Own-Lease-Transfer" (BOLT) \,, scheme.

There are many demands for doubling of
lines. It is indeed a very important segment
of our Plan effort. As the hon. Members are
aware, the allocation has been stepped up in
the current year by more than Rs. 100
crores compared to last year. Some of the
doubling projects are also to be covered
under the BOLT scheme.

Good progress has made on the construction of
Metro Rail, Calcutta, which *1 is now targeted
for completion by December 1995. It is nearing

completion but none of them has spoken about it.

SHRI V. NARAYANASAMY: They
Will not talk about it.

SHRI GURUDAS DAS GUPTA: We
compliment you for that—long after the
due date.

DR. BIPLAB DASGUPTA (West
Bengal): We are happy about it, but what
about the extension works?
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SHRI C.K. JAFFER SHARIEF: That
depends upon their conduct in the house!

SHRI GURUDAS DAS GUPTA: Sir, a
privilege notice can be given against the
Minister! We can give a privilege notice on
this!

SHRI C.K. JAFFER SHARIEF: Sir,
sufficient funds have been allocated during
the current year. The House will be happy to
observe that a Preliminary Enginccring-cum-
Final Location Survery for extension from
Tollyganj to New Garia and an Engineering-
cum-Traffic Survey from Dum Dum to
Barrackpur have been included in the Budget.

Some hon. Members have expressed concern

about delay in completing the MRTS in
Madras. The main reason has been inadequate
budgetary support and delay in acquisition of
land by the State Government. However, Rs.
42 crores have been allotted in the current year
j and the project is now targeted to be
gomplcted during 1996. A preliminary techno-
economic survery to extend the line from Luz
to Taramani has been included in the Budget.

j In Bomaby area, the Mankhurd-t Bclapur
section has been completed and an additional
pair of lines between Bandra-Andheri is in

progress. Four more projects are being taken up
SHRI C.K. JAFFER SHARIEF: In during 1995-96 namely:

these five years, you see the type of -* money
that has been allocated for the completion of
the project. All right, you * criticize where you
don't get things done, but at least say a good
word where it is being done. You don't want to
say even a word about it.

SHRI GURUDAS DAS GUPTA: Sir, we
unhesitatingly  compliment the hon.
Minister of Railways for giving the
assurance, but it is very belated. We
compliment him.

"« DR. BIPLAB DAS GUPTA: We want a
further assurance from the Minister that the
extension works which have been proposed
would also be completed, and in time.

(i) Quadrupling of Borivli-Vasai

road;

(i) 3rd line between Vasai Road and

Vaitharna;

(iii) Thane-Turbhc-Nerul Vashi section; and
(iv) Belapur-Panvcl double line.

The last two projects are on cost-shraing
basis with the CIDCO.

A number of requests have been made to
expedite the existing projects for
electrification.

it WA WO (ugEg): seza, B oae
-,



367 The Resolution Approving [RAJYA SABHA] Ntntli-Kepon O] me 368

Certain Recommendations
Contained in the

THE VICE-CHAIRMAN (SHRI
SURESH PACHOURI): Let him finish
his

;ﬂaﬁiém#mﬁamm'{a
I

eply.

SHRI C.K. JAFFER SHARIEF: Some
Members have also suggested for taking up
new projects. Electrification projects are fully
funded by the budgetary support, and the
reduction in this in the last 3 years has been a
major constraint.

Though 3000 rqute kilometres was
approved by the Planning Commission as the
target for the Eighth Plan, they have given a
total outlay of only Rs. 1,350 crores with
which Railways could do a maximum
electrification of only 2,700 route kilometres.
The target was accordingly modified. In the
first three years, Railways have' already
completed electrification of 1,460 route
kilometres. I have provided sufficient funds
for electrifying 650 route kilometres in 1995-
96. similar provision is likely to be made in
the next year also to meet the revised target of
2,700 route kilometres.

The projects taken up are being done
presently on those sections from which the
Railways could derive the maximum benefit,
some more schemes have been offered under
BOLT, and, if they fructify, the total
kilometres electrified will increase.

Sir, the House is aware that there are a large
number of demands for new lines, doubling,
guage conversion, computerisation etc. The
throwforward of earlier projects is very high.
New lines alone account for Rs. 4,715 crores;
gauge conversion, Rs. 3,123 crores; doubling,
Rs. 803 crores and computerisaiton, < Rs. 1,020
crores. The budgetary support i from the general
exchequer has declined steeply in terms of the
share in the total. It is only Rs. 1,150 crores
during the current year. Market borrowings
through the IRFC are not only costly but
uncertain too. The problems of Railways are
further aggravated by the various
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State Electricity Boards who are not making timely
payments of Railways' freight charges. They owe
more than Rs. 1,000 crores to Railways. With these
constraints, Railways could not provide funds
adequately to meet all the demands and a selective
approach has necessarily - . to be adopted. I shall
come to this topic® W again later in the course of
my reply. Sir, I shall now briefly metion some of
the achievements of Railways jn strengthening the
system and in providing improved services, ever
since the Government came to power in 1991.

More than 4,700 km. have been converted into
broad gauge up to 1994-95, and conversion of
another 1,500 km. has been targeted for 1995-96.
Thus, Railways would be exceeding the VIII
Five-Year Plan terget of 6,000 km. in jus*" W
four year*.

Arrears of track renewal will be brought
down to only around 1,950 km. by the end of
of the VIII Plan from 9,600 km. at the
beginning of the Plan.

Steam locomotives have almost been
climinated from the broad-gauge system,
thereby enhancing the overall energey
efficiency.

Self-sufficiency in the production of diesel
and electric locomotives, wheels and axles
has been achieved.

A number of marshalling yards have"* been
closed. This has helped in better utilisation of the
wagons.

Efforts to dispose of scrap materials have
been stepped up, and Railways expect to
realise more than Rs. 1,000 crores from scrap
disposal in 1994-95 accounts. This has not
only reduced the strain on resources but has
also made available prime space to the
Railways, for other uses.

A record number of 468 new trains have
been introduced. Extension of 287 existing
services have been introduced. Many new
Shatabdi Express trains, Mainline EMUs,
Diesel Multiple Units
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and other convenient services

have been introduced.

intercity

About 90 per cent of the passenger
reservations are now on computer system.
Computerisation is being introduced at
smaller centres also. At several stations, more
than 200 self-printing ticket machines have
been installed for quicker issue of tickets so
that the passengers need not stand in queues
for longer hours. More numbers of stations
will be provided these types of machines in
1995-96.

To help promote the national objective of
tourism, Railways have approved many
tourist trains through private operators to
attract  tourists, both  domestic and
international.

In certain selected long distance trains, AC
III tier coaches have been introduced in place
of AC Chair Cars.

Fully unreserved trains are going to be
introduced in certain sectors to help those
passengers who plan their journeys at a short
notice and are not able to get the reserved
accommodation.,

Instant Action Groups have been con-
stituted on some important trains. The
objective of these groups is to provide
comfortable, safe and secure travel. The
response from the travelling public has been
encouraging.

The drive against tickctlcss travel con-
tinues. We collected Rs. 59 crores in 1994-95
till end of February 1995 as against Rs. 48
crores in the previous year for the
corresponding period.

The provision for passenger amenities has
also been stepped up by more than 25 per
cent to Rs. 90 crores.

During 1995-96, the Railways will be
running a total of 1,131 summer special trains
on as many as 30 routes, including a weekly
Shatabdi Holiday Special between New Delhi
and Kathgodam.

On the financial front also, the Railways
have performed very well, meeting the
dividend payments in full, liquidating
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the accumulated loans and generating
surpluses. The financial performance in 1994-
95 is expected to be much better than what
has been indicated in the Revised Estimates.
The Railways may end up with an operating
ratio of 83.5 per cent as against 84.9 per cent
envisaged in the Revised Estimates.

I shall now refer to some of the im-
provements being made in the facilities to
passengers.

As announced in my Budget speech,
arrangements are being made to supply bed-
rolls to all the passengers travelling in AC
Sleeper coaches without collecting bed-roll
charges separately. In case bedroll is not
supplied to any passenger, he will be entitled
to get a refund of Rs. 20.

Train Superintendents will be posted on 50
important MaikExpress trains to oversee the
comfort of passengers and to look into their
complaints, if any.

All water taps in station premises have
been checked and put in working condi-ton to
ensure uninterrupted water supply. Adequate
arrangements have been made for supply of
drinking water on trains.

For the convenience of passengers
travelling from halt stations, facility of
purchasing tickets for longer distances has
been introduced.

A new interactive voice response system
has been introduced in the computerised
reservation office in Bombay V.T. Latest
status of reservation is now available to the
wait-listed passengers through this system. A
system of displaying the latest position of
arrivaKieparture of trains and
reservationsAvaiting list is also functioning at
New Delhi.

Railways are taking various steps to
improve the standard of cleanliness.
Mechanised cleaning equipment, including jet
pressure cleaning machines for platforms and
toilets, fibre-reinforced plastic fittings in
coaches, PVC floring, improvement in toilet
design etc., are some of the measures
taken. Private
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agencies arc aiso being associated with the
work of cleaning and disinfecting the
coaches.

Sir, you arc aware that a record number of
new trains have been introduced since this
Government has come to power, but further
demands are bound to be there. Introduction
of new trains or extension of existing trains
requires substantial investments in rolling
stock, terminal facilities, line capacity and
other maintenance facilities. It will be the
Railways' endeavour to make the best use of
the resources available and meet the demands
to the maximum extent possible.

There arc also demands for additional halls
for supcrfast trains. Hon. Members will
readily agree that this will add to running
time. Frequent stoppages would be
particularly irksome for passengers travelling
long distances. They have a right to expect
faster services specially when Railways are
levying extra charges for trains. I would,
therefore, appeal to the hon. Members not to
insist upon addilional stoppages of such
trains.

Sir, Railways arc keenly alive to the
problems relating to safety of trains and arc
most anxious to further improve their record.
While technological improvements oriented
to safety are being effected, the problem of
'human failure'is also being constantly
addressed.  Training, counselling and
monitoring of the staff engaged in the
operation of trains are continuously
emphasised. Measures have also been taken
to minimise accidents at unmanned level
crossings, which have Sometimes resulted in
scroius tragedies. As indicated in my Budget
speech, we are going to place reliance on
technological solutions.

Sir, it is an on-going process to provide
good quality catering service on the trains and
stations. Railways are taking various measures
to further improve the catering services which
include induction of reputed and professional
caterers as catering contractors, induction of
trained cooks
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and crash training to existing staff, improved
upkeep of equipment and appliances in base
kitchens and pantry cars and, generally
speaking, constant monitoring to bring about
efficiency in the catering services.

To develop professionalism in catering
services provided by the Railways and
upgrading the quality, Indian Railway
Catering and Tourism Corporation is being
set up. Adequate, funds have been provided
in the Budget- to take up preliminary works.

Sir, Railways' proposal to increase suburban
railway fares has been criticised and there is a
demand for its withdrawal. For better
appreciation, I would like to inform the House
that a second class monthly ticket holder has
been paying for only 9 to 25 single journeys
though he undertakes on an average .50 single
journeys. The concession ranges from 54 per
cent to 82 per cent. Several Committees like
RRC and RTEC have recommended that the
concession in season tickets should not be more
than 50 per cent. The Railway Fare and Freight
Committee have also recommended increase in
sea-j son ticket fares. What I have introduced 1
is a very modest revision in the fares which
amounts to a daily increase of 17 paise to Re. 1
at various distance legs. Western Railway
commissioned a study and its findings revealed
that 78 per cent j of the working commuters are
compen-i sated in one form or the other by their
! employers as and when season ticket fares arc
increased. Remaining commuters are non-
working such as students and 1 others.
Incidentally, it is mentioned that ! students get
50 per cent concession on monthly season ticket
fares. The House will also appreciate that
substantial inputs are required to meet the
growing needs of suburban services which
account for nearly two-thirds of the total
originating passengers on the Railways; but they
yield only about a ninth of the passenger
revenues. Railways have, of necessity, to
improve the returns from this large and
expanding sector.
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Sir, on the whole the fare and freight
increases in 1995-96 amount only to about
3.5 per cent of the Railway revenues. By
internal economiet and increase in throughput
the Railways have made every effort to keep
down the proposed increases. Care has been
taken to exclude second class passengers and
articles of mass consumption like foodgrains,
sugar, etc. The gap in resources needed to
keep the system viable enough to provide
adequate outlays for capacity expansion, re-
habilitation of assets and provisions for
passenger amenities, etc., has to bridged only
through additional resource mobilisation at
least of a minimum level. There have been
many demands from hon. Members for

additional lines and services, gauge
conversion and electrification eche: J1, ." of
which require additional resources The

proposed increases which are much below the
rate of inflation are inescapable in the present
context and I would request the Members not
to oppose them, in this context, I may refer to
apprehensions expressed about Railways
losing high-rated traffic to the road sector.
The introduction and expansion of multimodal
traffic through containerisa-tion would help
Railways to arrest in such trend and capture
additional traffic.

Powers are also being delegated to Zonal
Railways and Divisions to quote special rates
for specific streams of traffic, particularly in
the direction of empty movement. This
measure is also expected to bring the high-
rated traffic back to the Railways.

Sir, with a view to attract additional traffic,
the Ministry are actively contemplating
introduction of roadrailers and piggybacking
of loaded road vehicles on railways wagons,
through private participation. Proposals in this
regard have been received and are under
consideration. This will give the much-
needed boost to the intermodal transport
system through the wuse of railway
infrastructure. Sir, as you are aware, rail
transport is the most fuelefficient and
environment-friendly mode. We are also
aware that
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+ roads arc getting congested day by day. / In
such a situation, introduction of inter-I modal
system of the type under consideration would
be in the larger national interest besides
conserving energy.

There is a demand to set up a separate
autonomous corporation for the suburban
railway system of Bombay. The railway
network in Bombay not only serves the
suburban traffic but passenger and freight
traffic also. Therefore, it will not be possible
to set up an exclusive corporation for
Bombay suburban railway system. I can only
assure the House that Railways are alive to
the problems faced by the commuters on the
Bombay suburban railway system. Various
measures are being taken to improve the
suburban

railway system in consultation with the State
Government of Maharashtra, details of which

have already been given in  my Budget
speech.
J A Sub-Committee of the Consultative

Committee for the Ministry of Railways has
been constituted, headed by Shri j Shankar
Oayal Singh, to examine the i issue of
congestion on the suburban railway stations of
Bombay, Calcutta, Madras and Delhi and the
need for restricting new tea/fruit stalls at'these
stations and make suitable suggestions.

In my Budget speech, I had mentioned I that
the workers' participation in management would
be taken a step further by i involving the labour
federations at the ' apex level in important
matters of railway | working leading to greater
transparency. j I am happy to announce that for
the first i time, leaders of railway workers were
; invited to attend the Conference of Gen-j era!
Managers of Zonal Railways with the !
Members of the Railway Board held on | 1st and
2nd May. This is a very important meeting of the
top management in which i vital areas of railway
working are re-' viewed and decisions are
formulated. I earnestly hope this will go a long
way j towards enhancing workers' commitment
| to the organisation's performance and its I goal
of customer satisfaction.
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My friends of the Left do not say a
word about it. They do not even appreci-
ate, (interruptions)

SHRIMATI JAYANTHI NATARA-
JAN: Please repeat it. I was distracting
them. I am sorry.

SHRI C.K. JAFFER SHARIEF: In my
Budget speech, I had mentioned that the
workers' participation in management
would be taken a step further by involv-
ing the labour federations at the apex
level in important matters of railway
working leading to greater transparency.
I am happy to announce that for the first
time, leaders of railway workers were
invited to attend the Conference of Gen-
eral Managers of Zonal Railways with the
Members of the Railway Board held on
1st and 2nd May. This is a very important
meeting of the top management in which
vital areas of railway working are re-
viewed and decisions are formulated. I
earnestly hope this will go a long way
towards enhancing workers' commitment
to the organisation's performance and its
goal of customer satisfaction.

While on this subject, I would like to
appeal to the hon. Members to show
consideration to the body of dedicated
railwaymen who often work under dif-
ficult and trying conditions to keep the
wheels moving and not demoralise them
by making allegations about corruption at
all levels. (Interruptions)

SHRI GURUDAS DAS GUPTA:
There is no corruption. We never com-
plained of corruption.

SHRI C.K. JAFFER SHARIEF: No-
body should accept corruption. One
should fight corruption. Everybody
should be involved in* that. There is no
point in making a complaint in the
House. If you find that somebody is
corrupt, you should catch hold of him
there itself. That is the only way in which
you can fight it. Nothing will happen by
making speeches only. If you tell me
something, I will tell it to a bureaucrat
and the bureacrat will again tell that to

Railway Convention
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his subordinate and it will go on. It is not
going to end unless we fight. ...(Interrup-
tions)...

SHRI TINDIVANAM G. VENKAT-
RAMAN (Tamil Nadu): It is a vicious
circle.

(Interruptions)

SHRI C.K. JAFFER SHARIEF: You
must fight then and there. ...(Interrup-
tions)... If a booking clerk is corrupt, you
should fight at the window and not here
by making noise. ...(Interruptions)...

SHRI GURUDAS DAS GUPTA: Sir,
the only point in making this statement is
that we should never make complaints of
corruption because corruption cases cannot
be enquired into, because corruption has
been universalised. Corruption is so
universalised that we cannot complain
and there is no remedy.

SHRI V. NARAYANASAMY: Mr.
Gurudas Das Gupta, it will be throughly
enquired into. Don't worry.

SHRI C.K. JAFFER SHARIEF: What I
mean to say is you do complain. You talk
of truth. ... (Interruptions)...

sfmRt ween wwd (Wek dwa): SRR
AR 9 s 3 fa § e v fen g,
 Faw W Ra wa {1 . (SEOR)...
a1 wm IR Az b ().

sft wile Fe IET whGE: o9 W 9 W H
fr sdiem % 4, vR 4 wok dw W
R, o Y@ W L (saaa)..

SHRI MD. SALIM: Today you are not
having the back-up service.

SHRI C.K. JAFFER SHARIEF: I
understand what you are saying, Mr.
Salim. ...(Interruptions)...

Sir, some issues have also been raised
regarding non-fillingup of backlog of SC/
ST quota in Group 'C and Group *D' staff
of the Railways id direct recruitment and
promotional categories. This Government
is committed to the welfare of the weaker
sections and will make every effort to
make their lot better. I
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have given instructions that immediate action
must be initiated to fill up these posts within a
period of six months, if need be, by
organising special recruitment drives.

Sit, the Konkan Railway Corporation is
expected to commence operations by the end
of the year. There have been several negative
reports about this Corporation from various
sources.

I propose to form a Committee of Memcbrs
of Parliament to look into the complaints
about the functioning of the Konkan Railway
Corporation.

Sir, in deference to the wishes of some of
the hon. Members, I have decided to restore
with immediate effect the concessions in
Second Class and First Class fares so far
enjoyed by artists and sportspersons
travelling oa sports' account.

Sir, hon. Members in this House and also
in the other House have expressed their
concern regarding the lack of punctuality,
maintenance, cleanliness, catering, safety,
security and also derailment. I have taken a
strong view on those issues. I have decided
that we must put an end to it. Accordingly,
severe  disciplinary  action,  including
demotion and dismissal, will be taken against
the concerned officials if, after analysing the
cause for each failure, it is established that the
causes are within the Railway control in the
areas mentioned above. I am also proposing
to constitute a Parliamentary Committee to
monitor the above arrangements. If this
Committee finds the situation improving in
all respects mentioned above, it may even
recommend awards to the officials concerned.
I sincerely hope that with this position we
will improve.

Sir, keeping in view the demand raised by
the people of the area, I have ordered a
survey for providing a link between Lakshar
Junction (District Haridwar) and Bakshar
(District  Gaziabad). The
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following additional surveys will also be
taken up during the year:
(i) New line from Kayamkulaa to
Trivandrum via Adoor
Kotarakkara and Kilimannoor; (ii) New line
from Abohar to Fazilka; (iii) Updating the
survey for Ganga Bridge between Digha
Ghat and Pahleja Ghat;

(iv) Updating of survey for construction of
Lanka-Silchar new line in Assam,;

(v) Survey for gauge conversion of
Raipur-D hamtari-Rajim;

(vi) Survey for new line from Pattencheru
to Sangareddy;

(vii) Survey for gauge conversion of
Naupada-Parlakhemundi-Gunupur and
its extension up to Rayagada;

(viii) Updating the survey for new line from
Patiala to narwana via Samana.

After the receipt of the Survey Reports, the
Planning Commissiion will be approached
for necessary approval.

Sir, I am happy to inform the House that
we are approaching the Planning commission
for taking up the following works:

(i) Chittaurgarh-Udaipur
conversion;

gauge

(i1) Jalna-Khamgaon new line project;

(iii) Rail link from Kumarghat to
Agartala;

(iv) Jabalpur-Gondia
conversion;

gauge

(v) Bishrampur-Ambikapur new line;

(vi) Siliguri Junction to New Jalpaiguri
Jun ion gauge conversion;

(vii) Dhubri  to  Fakiragram  gauge
conversion;

(viii) Gorakhpur-Gonda loop gauge
conversion.

Ninth-Report of the 378
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After the necessary approvals are obtained,
Parliament will be approached with
Supplementary Demand* for Grants in 1995-
96.

It is also proposed to take up the gauge
conversion of Indara-Phephana as a Material
Modification to the already sanctioned Mau-
Shahganj conversion work.

Patna-Gaya doubling will be taken up on
out-of-turn basis during 1995-96.

Rewari-Ringus-Phulera gauge
conversion with loop via Sikar-Jhunjhunu-
Loharu is being included in the Action Plan
for gauge conversion and will be taken up in
due course after necessary approvals are
obtained.

1 am happy to inform that out of the new
trains proposed to be introduced during 1995-
96, four pairs of Intercity Expresses—one
each between Tirupati and Cuddapah,
Trivandrum and Eranakulam, Kanpur and
Farrukhabad and Jaipur and Delhi—have
already been introduced. In addition, one pair
of overnight express " train between
Secundcrabad and Aurangabad has also been
introduced as part of streamlining of services
on Nanded-Purna-Manmad tsection on
completion of gauge conversions. In addition
DMU/MEMU services will be introduced on
various sections of South Eastern, Eastern,
Northern, Central and Western Railways in
the near future.

Railway are taking action on commitments
made to the Government of Nepal in respect
of the following:

(i) Raxaul-Sirsiya broad gauge rail
link;
(ii)) Joint survey for East-West
Electric Railway;

(iii)) Supply of two engines and 12
coaches and wagons for the narrow gauge
Jayanagar-Bizalpur link.

With these words, I commend the
Demands for Grants, 1995-96 to the
House.

Railway Convention
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SHRI JIBON ROY: Sir, I am told by our Trade
Unions that out of the total rolling stock, 30% are
unusable, aged and could not be taken to the rail. But
the Railway authorities are using those rolling—
stocks inviting accidents. Many of the rolling-stocks
are out of date. For coal, I know personally, when
they of demand open wagons Railways supply box
wagons. For steel, when they demand BOX 'N' type
wagons, they supply box wagons. I know personally
that they are not having specific types of wagons and
they are not building wagons despite the fact that
*30% of them are aged and out of ofder. I would like
to know whether this will be streamlined.

My second concern is that the total capacity of the
wagon-building industry is 35,000. Well enough.
But they are giving orders for 12,000 only. How
will they  ** narrow the gap?

The third point is that our Chittaranjan
Locomotive Company « producing good
quality railway cr.giaes which have a
capacity of maum*cM*«&§ engine """ 5,000
horsepower D» w« aced to cut down the
capacity by more than 30%? They cut down
the cap*.;*.y. They are bringing railway
endues from outside. What is the
Government going to do?

Lastly, the hon. Minister has given an
assurance that import will be stopped and
orders will be given to Durgapur Steel Plant
for wheel. One point to which I would like to
invite the attention of the Railway Minister is
that we are short of loco wheels. Durgapur is
producing loco wheels. The hon. Minister
was kind enough to say that orders will be
given to the Durgapur Steel Plant. The thing
is that loco wheels are being dumped into our
country from outside and they are sold in our
country at half of the cost. I would request
the hon. Minister to take steps so that no
dumping into our country is done. These are
the few points which I want to make.
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400 PM. SHRI V. NARAYANA
SAMY Mr. Vice-Chairman, Sir,
yesterday myself and many hon.

Members from Tamil Nadu raised this
issue. We had categorically stated that for
Rajasthan Rs. 5,000 crores have been
al@ezicd and for Karnataka another

5,000 crores have been allocated in
the Railway Budget. ...(Interruptions)....
Sir, Mrs. Alva is sitting here. She should
sit there. She is disturbing me.
...(Interruptions)....

SHRI GURUDAS DAS GUPTA: Sir,
I mever thought that Mrs. Alva is after
the seat of Mr. Narayanasamy. 1 thought
that she is after some r seat.

SHRI V. NARAYANASAMY: Sir, I
have 1o make two specific queries. As far
as Tamil Nadu is concerned, the Minister

* has saud that he has brought double line.
“Sir, there is a single line between Madras
and Bombay. Most of the trains which go
to Bombay and leave Bombay go through
various States, i.e. Karnataka, Andhra
Pradesh, Maharashtra and Madras.
Thercfore, the State of Karnataka is
getting all the benefits. There should be a

double line from Bombay to Madras so |

that both the Minister of Railways and
the Minister of State in the Ministry of
Personnel, Public  Grievances and
Pensions are pleased.

My second point is this. I read a news
“4item in the Press regarding a briefing
made by some of the Railway officials.
, They wanted to shift the southern
Railway Headquarters from Madras to
Bangalore. Sir, if it is allowed they will
take the entire Railway Administration
from Madras to Bangalore.

SHRI S. VIDUTHALAI VIRUMBI
(Tamil Nadu): They are going to
bifurcate it.

SHRI V. NARAYANASAMY: 1 don't
“know whether they are going to bifurcate
or trifurcate it.

My another demand was that there

should be a broad gauge line between
Kanyakumari and Madras which was, in
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principle, agreed to by the hon. Minister in
the last session iUelf. Sir, sufficient
allocation has not been made and sufficient
funds have not been given. The Minister has
said that they are going to spend Rs. 60,000
crores. They are going to have broad gauge
line of 6,000 kilometers. It is not (or
Karnataka and Rajasthan alone. It is for other
States also. Let the hon. Minister give a
comparative figure relating to the amount
spent on various State* and the allocation
made.

Sir, 1 am grateful to the hon. Minister for
starting a train between Peralam and Karaikal
and for announcing that it will go up to
Nagore. But, there is a persistent demand
from the people of Pondicherry and also from
the adjoining regions to restart the
Pondicherry Express which was discontinued
six years back. I would like the hon. Minister
to reply to all these points. Thank you.

I

SHRI NILOTPAL BASU (West Bengal):
Sir, I have a very simple question. I have a set
of facts. This matter was raised in the course
of the debate also. There was a meeting held
on the 15th February, 1995 with the wagon
manufacturers. The Chairman, Railway
Board, conveyed the decision of the Railways
to procure 50 per cent quota of wagons
through an open tender and the rest 50 per
cent through the Wagon India Limited. In
accordance with the above decision 5,200
wagons were requisitioned from the Wagon
India Limited and tenders for 5,400 wagons
were floated in February, 1995 with the date
of opening of the tender fixed on the 20th
March. Surprisingly, the number of wagons
through open tender was suddenly changed by
two amendments. By the last amendment
dnted the 9th March, 1995 the number of
tendered wagons was increased to 10,300. Sir,
this is a specific question. How can a decision
taken by the Railway Board and the wagon
manufacturers by changed?
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SHRI JAGESH DESAIL 1 do not
grudge the Metro Railway given to
Calcutta. We had spent Rs. 1,200 crores
and at present, if I am correct, only
80,000 passengers travel by that train. I
do not grudge it. But in the case of the
city of Bombay—the suburbs—if I have
to go from Santa Cruz to Churchgate, I
have to come to Andheri to catch the
train. I am happy that they have started
12-carriage rakes in the Western and
Central Railways. But this moves at a
very slow pace. If you cannot give us
another corridor, at least, you give us 12
bogies in all the suburban trains so that
about one-third more passengers can
travel. This problem can be solved like
this to some extent. I had raised the issue
regarding Khurda-Puri last time. There is
3 single line here and I had requested that
it be converted into double line. Lakhs
and Lakhs of piligrims go there. I also
trvelled there. It takes one hour to two
hours from Khurda to Puri. It will take
only half-an-hour if there is a double line.
Orissa is a backward State and Puri being
a holy city, people from all over the
country visit the place. Please sanction a
double line.

st viam zare fhg (Fer): awwaefa o6,
B oww v @ e ¥R W e oW s
o & wE ¥ fE AR weed 3 oW oA W
Fae o & 6 0 S w0 wfey s e
% I aga W U ¢ 3 e A 9w ¥ and
| @ s www § o R wmow
feam fom &2 & % wma § & S W S
teFard ¥, 359 R W e T § B R
§ w e

ot sty A wEE weeE | § sk
qran & Y ol ot & g ad wogerE awa
£ vecht @ 7w @ B we-sE WA ¥ dw
e # frua aga wgmn @ & -39 %
e F-orA #a €, @ s fRoa W R
ey |
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R, % AN Y wage ) B A wwwr ¥ ww@
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aet, ftEeE W W wmd 8 & fag
e fF I 3, Zaeey & faw qeue
fran e & of wa wee ¥ e s wewg A
g A @ 9 & R ol W e A
A ¥ % WA ¥ g T FA F

¥ aem @ ‘

ol §97 sA0ma 7@ § 3 Dl A
¥ R @ gt g A S fragd o i
Fad 81 Dede f W WEaE A 97 W=
2 Aadle o wAREE A8 A1 F I8 A §
& ¥ Fw @ wisa @k ord ¥ @ s e
Bt % Wewwd ¥ Ak A W i D
E-Emagd T % Gl ¥ FH & W
d g8 WAw F?

SHRIMATI JAY ANT""
NATARAJAN: 1 just wanted to ask
Minister one question. It is about tn«.
Integral Coach Factory at Perambur in
Madras. They have been manufacturing
railway coaches for many years. Now
suddenly, for inexplicable reasons, the
Minister has reduced the number of
coaches fo be manufactured by the Integral
Coach Factory from 1,200 to 800. This has
been done for no reason at all. We also
apprehend that they are going to close
down the factory. Whatever little
industrialisation is there in the State will
also not be there now and all the people
who work there will t* totally left in the
middle of the road. I would like the
Minister to specifically assure us that all
those people who are employed there will
be protected.

st dufim Wtam (IR RW): IFEaaEE
@, feek A e ww w0 & fog = nfgw
Femgdd £vd & won @ s o | wg W
gr-we i and ¥ wlf e ¥ faed
BYA @ @8 %1 BA % fom vy fgeen A
GER-FR A GEine g g St s
widt &1 OfeT vl & SR W sRdYR A
g #1 W dewd g e ¥ oww @ Wb
w39 g Al &1 = ok wm I A



385  The. Resolution Approving |RAJYA SABHA|. Nmth-Keport of me 386

Certain Recommendations
Contained in the

et darmm et A AW
SR W IR ¥ SR 34 MH o
i Tl ¥R am?

790 9a 30 9% § R o s 9 T R
* R o dz-dm A AW W 20 v Rs @
757 ) AR T R 9T I A BeR & T
} foR IR Ao B @ W FEEGT
Im?

SHRI B.K. HARIPRASAD
(JKarnataka): Sir, I have a specific question
for the Railway Minister. The Railways are
not providing wagons for supply of wheat
from Punjab and other Northern States to
the South, especially to Karnataka. I want to
know the reasons for it. The century-old
...(Interruptions)... The century-old railway
work-shop at "ubli is being closed. The
funds that are w located for it have been
diverted to j*ichy ...(Interruptions) 1 want to
know what the Railway Minister has to say
on this. There is one more thing, Sir. We
have been demanding the gauge coversion
of the Shimoga-Talguppa line. I want the
Minister to react to it.

it 1 @ wEE (W W) "EHE

gy o, 3 AW R S R e 2 F
fey @ gan ¥, SR W F & o @
B3 {1 ¥R @ & S A @ wm-we &
A ofE@dd A, e IR e W e
show f wa e 9 WA Q@ W A
AfF el e 3ET 5 & an ¥ 30§ A
* w5 | 9% IR WA N G @ I wRn
&l #t wwen ¥ 3 ae I M ) A wEa
" e o s g it deon X
- W A A T wd § w
feeh & w0 Reel ¥ wen w3l T
resht s w1 A Yo R @ B W w@ g
& A zHE dmEon w )
weed, 3 # A oy Few www § 5w
B oaw v weow fF o 2w R
o T 20 R W Ta @ ¥ @ e}
B wn 39 W wed S0, g 0 ) A 4R
mEa ¥ e wEa §, IEd = §
33 wa } w98 { I e 3w ¥ 3
T P w0
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SHRI S.K.T. RAMACHANDRAN
(Tamil Nadu): Sir, the world in which we
are expecting everybody to move not
only at ultra-sonic speed but at ultra-light
speed, there is still a thing which is
moving at a very bad and a very slow
speed. Its name is Mass Rapid Transit
System. The word 'Rapid' is an attribute
to the moving system so, it has to be
executed or constructed rapidly. But
cousidering what actually is going on, I
want to rename it. I hope the hon.
Members will like it. It may be named as
...(Interruptions)...Snail Buffalow Transit
System. In Madras, they have constructed
so many pillars. If they do not complete
the project and go on building these
pillars. ..(Interruptions)... It shows the
lethargy of the Railway Ministry. So, this
should be taken into account and I
request the hon. Minister to allot more
funds so that it is completed at lest in this
year.

Then, I want to point out a disparity,
Sir. After making persistent demands,
our hon. Minister obliged us by
introducing a train from Kanyakumari to
Bombay via Madurai and Salem. I would
request him to link all the important cities
of the North to Kanyakumari via Madurai
and Tirunelveli. Then only there will be
perfect integration of the country. It is
only the railways through which we can
really integrate the country. So, I request
the hon. Minister to take note of my
humble plea to introduce at least a
superfast train connecting Kanyakumari
to all the Northern cities. I request the
Railway Minister that if there js any
prejudice against Tamil Nadu, let it be
wiped out. If there is any prejudice, it
should be removed.

SHRI E. BALANANDAN (Kerala):
Sir, I wnat to raise cnly two points. Sir, in
the  South-bound  trains, especially
Trivandrum-bound passengers are being
attacked while they travel from
Vijayawada to Madras area. Hundreds of
complaints are coming. In day-time, some
peopl make the train stop and take away
everything. These people who have come.
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to Bombay or northern para, after earning
money return to their homes. So, on their
way everything is looted. These incidents are
occurring frequently. I want the Minister to
see that the safety of travellers is ensured
by taking suitable steps.

Secondly, 1 thank the Minister for
recognition of trade union rights by
common discussion with railway officials in
the Qeneral Managers' meetings, etc. At the
same time, I want to draw his attention to
the recent judgment of the fcpreme Court on
the recognition of trade unions. How the
recognition is feeing given nowadays, 1
don't want to go |ato that, but the Supreme
Court has directed that the trade union
recognition Hkould be on the basis of secret
ballot. I also don't want to go into the merits
and demerits of it. The major concern of a
huge number of workers is that
recognition should be given on the basis of
secret ballot so that the actual
representative union gets recognition and the
recognised union is able to face the challenge
at the time of elections or referendum. So, I
request that this should be considered by the
Minister.

SHRI VAYALAR RAVI (Kerala): Sir,
I want to make only one point. Sir, Kerala
has become a dumping ground for old bogies
from East, West or North—1 don't know
wherefrom these come. I request the hon.
Minister to look into this serious peoblem.
Sir, there is a train which runs from
Trivandrum to Guruvayur. There are only
eight bogies in it. The sanitary condition in
the train is not good. I request that this train
should be provided with more bogies with
A.C. and First Class. I also request for an
exclusive mail train from Trivandrum. As
Mr. Balanandan has said, there is
harassment of passengers in the K.K.
Express. The train staff check the
passengers six to seven times. They check
their small bags. On one pretext 01
another they demand money from the
passengers. There is a lot of corruption in

that train. I request that the harassment of
passenfers in the K.K. Express must be
stopped for ever.
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SHRI K. RAHMAN KHAN
(Kamataka): Sir, I would like to have
only three clestfication from the hon.
Minister. My first clarification is
regarding the conversion of the Shimoga —
Talguppa line. It is only 60 kms. from
Shimoga to Talguppa. This line goes to

the famous Jog Falls, which is a tourist
centre. Just leaving out 60 kms. of line
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has no meaning ...(Interruptions) ... Only
that line has to be completed. If you do
not convert it, then you will be wasting
this 60 kms...(Interruptions)... That line has
to be converted.

Secondly, I would like to say
something about the Chamarajnagar —
Satyamandalam railways line. This line
was surveyed a long time back. I do not
know why our friends from Tamil Nadu
are not asking for this. This is a vital link
between Chamarajnagar and
Satyamangalam ...(Interruptions) ... and that
has not be demanded. Satyamangalam is
in your State . ..(Interruptions)...

Thirdly, I would like to say something
about the doubling of the Mysore —
Bangalore railways line which is of great
importance ...(Interruptions)... This line has
to be doubled because profit is there.

I would request the Minister to
consider these things. Thank you.

SHRI P. UPENDRA: Sir, I would just
like to draw the attention of the hon'ble
Minister to two" or three points. We are
happy that the industrial relations in the
Railways are very good. In order to
further strengthen them, the Railways
Convention Committee gave a special
report on the industrial relations, on the
staff welfare. I would like to know from
the hon. Minister whether he has taken
any action on this report, and if not,
when he will initiate action. In that
report, we have specially dealt with the
cases of the promotee officers i.e. Group
'B' Officers. The Minister has promised
this and I also mentioned this in my
speech. It is a long-drawn-out case. I
would like to know from titer Minister as
to when he is likely to settle these cases.

Another point is that all the trunk
routes have been electrified except
Madras—Calcutta. There are some
patches which have yet to be completed.
There is no talk about that. Though
Visakhapatnam — Vijayawada section is
under electrification, beyor-d

Ninth-Report ofuhe 396
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Visakhapatnam up to Kharagpur,
including some portions of Orissa, they
have* not been covered. I would like to
know when he will finish that thing.

Lastly, we mentioned about tfw. bad
punctuality of the trains, includij*Jthe
prestigious trains like the Rajdha>.fand
the South-bound trains. What steps are
being taken by the Ministry to improve
punctuality performance and also to
remove the on line failures of the rolling
stock Thank you.

SHRI SURINDER KUMAR SINGLA
(Punjab): Sir, I am earnestly thankful to
the hon. Railway Minister who has
ncepeted the passionate appeal of my
district Patiala. I would say that it is not
myself alone but the whole of “unjab
honours you for this announcer" 3*a»
you have made. It is a first /" tep
towards the completion of a new railway
line. In fact, I would say, the Railways
have opened up their first account in
Punjab...{Interruptions)... You being the first
Railway Minister in the last 40
years... {Interruptions)...

THE  VICE-CHAIRMAN (SHRI
SURESH PACHOURI): Please ask your
question.

SHRI SATYA PRAKASK
MALAVIYA (Uttar Pradesh): He has no
question to put. —

THE VICE-CHAIRMAN (S"PRI
SURESH PACHOURI): I have to put the
Resolution... (Interruptions)...

SHRI SURINDER KUMAR
SINGLA: I would only request that it
should not take longer time to push
things in actual terms.

st Tt fafl (v wRw): wlew, o=
Ry ¥ g W & w wien A 9ws Am
m ¥ 1 weifs wa wiw W feray Rl
% w1 waieEm AT ayen fedoa Ralm
f w @ ¥g fepe A0 ) ey 3 W)
W F wn A v a9wa § o
i frreg Y s W B o9 it
smedt 3 aren fedltom 8, aw &t = fufa &2



397 The Resolution Approving  [9 MAY 1995) Ninth-Report of the 398

Certain Recommendations
Contained in the

ger, v udig #f vaR A Wl W @
@ ot % W A worw v 1 Aw TR R
, wEER § 7 W e W smwewa € ok
freraq & we a wwen i Yo o W
srawEa §1 oW v B 5w 8, ¥ @
Al = o B2 v v o R frew g
b d Yo aw R s b W
o g ¥ o W Wl TRR W, 3
Q9w W B o ¥ eRE, edh
¥ @ wlw %, A vioe W o WA wle
FE R wg T ¥ ) wiRE, v e
Rrere & o 7 ol 31w Isd )
T TN TN wH 8, Foee T R
= g 7 §, Faed s o | Qoo B o
Y auree wizE, I ww o B TR W
A TR Wien | A W o ¢ s
N o wgt &t an siden ol frgaft B
JECE R CE ERCE R R
8% AR A N v o & am we ok
e e e ife 4 oo e
wig Rk B o, o5 # fird A ol R 3
o fog snvarA o B @, SR Remag §
A W A TR EeR & Wit 7 ek 2 i
Feaen T8 R 1 v e 3 A 3 9 e
g B v ad ol A weane i @
3 faeraq # v o B AR S T | gE
A frarmy # @ { wwa | % ot =
uw o Wl § B a s piad =t w
o TV U W e |
SHRI TINDIVANAM G.
VENKATRAMAN: Mr. Vice-Chairman, for
the last five years I have been pleading
with the Railway Minister to have a
railway over-bridge at Tindivanam, the
place from where I hail. The Railway
Minister often writes a letter telling me that
the State Government should recommend.
When I write to the State Government it.
goes to the wastepaper basket. Now, what
is the remedy? Now, I have got a few

months more to retire. I think, at least now
the Railway Minister can consider this
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SHRI SARADA. MOHANTY (Orissa):
Sir, I will put only one question to the hon.
Minister. The railways are . getting crores of
rupees through the sale proceeds of scrap, but
it does not find a place in the Budget. In this
regard, the Standing Committee on Railways
has recommended the following actions to be
taken by the Railways I am quoting only two
sentences from its report:

"The Committee recommend that
the money realized on account of
sale proceeds of scrap by the
different Zonal Railways should be
pooled."

The second sentence is:

"The Committee reiterate then-
earlier recommendation that a
separate sub-head should be
created in the Railway Account
Books for suitable reflection of the
money realized from scrap
disposal."

Another puiut* is, the Puri-
Khu'da Road Una what action has
been taken by the Railways in this
regard should be doubled, as
requested by Mr. Desai also.

Thank you, Sir.
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THE VICE-CHAIRMAN  (SHRI
SURESH PACHOURI): Mr. Sikandcr
Bakht. After he speaks, I will put the
Resolution to vote.

DR. BIPLB DAS GUPTA: Some reply
at least should be given.
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THE  VICE-CHAIRMAN (SHRI
SURESH PACHOURI): If the Minister
wants to reply on these points, he may do
S0,
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SHRI P. UPENDRA
Pradesh): Spouse or
...(Interruptions)

SHRI GURUDAS DAS GUPTA: How
many perquisites are Members of
Parliament entitled t0?

SHRI C. K. JAFFER SHARIEF: My
friend, Mr. Surinder Singla, was not in
the House when I mentioned about Patiala-
Narvana-Samna. We have already stated
that we would be updating the survey and
approaching the Planning Commission
about a decision.

(Aadhra
"spice"?

About a fast train service between
Ghazipur and Ferozganj via Super, we will
advise the North-Eastera Railway to
examine this and take appropriate steps to
meet this demand.

Sir, again, I think, this is not the first
debate. The second debate has taken
place. I do not know how many rounds
of debate will go on. ... (Interruptions)

Sir, I have already said about the
wagon industry that, taking into account
the capacity of the wagon industry,
24,000 wagons is not a meagre number. I
think, we should take adequate care of
the wagon industry, both the Wagon
India and the other wagon industry. With
24,000 wagons, I am sure, the industrial
workers are well protected. The
manfuacturers may get or may not get a
little more, but, so far as the workers are
concerned, they are well protected. I
don't think that there should be any
anxiety with regard to this.
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Mr. Kariprasad mentioned about
wagons for the FCI. They are bein& .Jhe
available along with the requirement of
other important, OM* sector® like
fertilize) s* cement and coal.

With regard to Shimoga-Talguppa also,
we are taking up the work. There should
be no anxiety. A line is already there,
and it is only a question of conversion.

Members asked about the investment.

New lines, gauge conversion, developing
traffic, computerisation, signalling and
tele-communication, railway
electrification, other electrical  works,
workshops, staff quarters, staff amenities,
passenger amenities, other special works,
putting all the things together, the Statewise
investments are as under:

Andhra Pradesh—Rs.
Assam—Rs. 185.63 crorer, Bihar—Rs.
219 crores; Chandigarh—Rs. 13 crores;
Delhi—Rs. 43.83 crores; Goa—Rs. 79.70
crores; Gujarat—175.34 crores;
Haryana—Rs. 48.50 crores; Himachal
Pradesh—of course, it is much less;

is Rs. 22
51.93

232.22  crores;

Jammu and
crores; for
which everybody is
224  crores; Kerala—Rs.
crores. It is according to the size of
State. Madhya Pradesh—Rs. 210.18

Maharashtra—Rs. 305.85 crores;
crores and for

Nagaland it is not much. Orissa—Rs.

188.27 crores; for Punjab it is also not much.

Rajasthan—Rs. 328.69 crores. Tamil Nadu—

Rs. 176.31. crores. UP—Rs. 249.29 crores.

SHRI V. NARAYANASAMY: Why

Tamil Nadu has been singled out? why only

this much for Tamil Nadu? That is my

specific question. ...(Interruptions)...
SHRI TINDIVANAM G.

VENKATRAMAN: Why should there be
a vast disparity? ...(Interruptions)...

SHRI C.K. JAFFER SHARIEF: West

Bengal—Rs. 380.67 crores. Sir, this is the

break-up of investments. This is what one

Crores;

about

should understand..........
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SYED SIBTEY RAZI (Uttar Pradesh):
What about U.P., Sir?

SHRI C.K. JAFFER SHARIEF: About UP
I have already said.

It is Rs. 250 crores.

sit 4oz o w: WY ww el §
fem?

st e Fe o wivs: W W W g
t fom B wa W owr §

I think the picture is now very clear. I do
not think there is any reflection on anyone. It
is a selfreflection in a forum like this, which
passes the Budget. No Minister can escape
your notice and take away all the investment
to a particular area. It has to be balanced and
one should have a broader vision, a broader
outlook for the eatitt growtL of the country.

Some Members talked about zones and
divisions. The Railway Reforms Commission
had made lecommendtions about this in 1981-
82. The Government has accepted them sow.
It has already been spelt out in the Budget
speech. I have also made some specific
provisions for that, in which one zone it going
to Karnataka. Another may go to Rajasthan.
There are demands from Bihar and Madhya
Pradesh. ...(Interruptions)... We have also
taken decisions about the Gujarat-Ahmedabad
Division. Like that we have taken certain
decisions to decentralise, based on norms, not
merely for a fancy, but with a view to cater to
marketing, traffic and also to see that more
supervision is there in the field activities such
as safety and other administrative
conveniences.

It may not be possible for me to answer
each and every point of the hon. Members.
However, I will be writing to them separately.
I repeat that whatever suggestions they have
made, we will keep them in mind. We are
grateful to them for their constructive
criticism and valuable suggestions. The feed-
back that we get from the Members on the
total
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performance of the Railways is always
educative for us. We will try our bexi to
live up tc their expectation, I appeal to
them to extend their continued support
and valuable suggestions not only on the
floor of the House but even otherwise.
Thank you very much.

THE  VICE-CHAIRMAN (SHRI
SURESH PACHOURI): I shall now put
the Resolution moved by the Railway
Minister, Shri C.K. Jaffer Sharief, to
vote. The question is:

"That this House approves the
recommendations made in
paragraphs 56, 57, 58, 59, 60, 61,
62, 63, 64 and 65 contain” in the
Ninth Report of the Railway
Convention Committee, 1991,
appointed to review the rate of
dividend payable by the Railway
Undertaking to General Revenues,
etc, which was laid on the Table of
the Rajya Sabha on the 15th
March, 1S95.

The motion was adopted.

I THE APPROPRIATION
(RAILWAYS)NO. 2 BILL, 1995

1. THE APPROPRIATION
(RAILWAYS) No. 3 BILL, 1995

THE MINISTER OF RAILWAYS
(SHRI C.K. JAFFER SHARIEF): Mr.
Vice-Chairman, Sir, [ move:

"That the Bill to authorise payment and
appropriation of certain sums from and
out of the Consolidated Fund of India
for the services of the financial year
1995-96 for the purposes of Railways, as
passed by the Lok Sabha, be taken into
consideration." Sir, I also move:

"That the Bill to provide for the
authorisation of appropriation of

[RAJYA SABHA|.
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money out of the consolidated
Fund of India to meet the amounts
spent on certain services for the
purposes of Railways during the
financial year ended on the 31st
day of March, 1993, i* cacess of
the amounts graced lor those
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services an” for that year, as passed
by the Lok Sabha, be taken into
consideration."
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The questioni Wtre proposed.



